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Bangladesh Refugees in UP

0161 SHRI ZULFIQUARULLA 
Will the Minister of EXTERNAL 
AFFAIRS be pleased to state

(a) whether the request of certain 
Bangladesh refugees, residing in 
Uttar Pradesh, for Indian nationality 
has. not been granted and such re-
fugees> are being asked to leave Indie 
immediately, and

(b) if so, whether the Government 
ptopose to issue directions to Uttar 
Pradesh authorities not to ask any 
such Bangladesh refugees to leave 
India?

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI ATAL BIHARI 
VAJPAYEE) (a) All Bangladesh 
nationals, irrespective of their place of 
stay m India who entered India 
clandestinely after the 25th of March, 
1971 and are continuing to stay here




